
CEMTRAL ADf^lMlSTRATIVE TRIBUfiAL

PRtiCIPAL BEUm

C.P. No.51/2006 In

O.A. No.340/2Qu4

New Delhi this the 5"^ day of May, 2006

Hon-'bia Shrl V.K. r^ajotra, Vies Chalrmari (A)
Hop/bis Shrl f?fiykesli Kumar Gypta, IVlemlser (J)

Ranvir Singh
Ex Constable of Delhi Poiice

R/o House No. 16, Block "C".
Gaii No.1, Mago!, Delhi.

(By Advocate; Shri Anii Singha!)

Versus

1. Shri K.K. Paul.
Commissioner of Police.
Polics Headquarters,
iP Estate, New Delhi.

2. Shri Deepal< Mishra
Joint Comm. Of Police
Armed Police, PHQ
IP Estate, NeVi/ Delhi.

(By Advocate; Shri Har\'ir Singh)

-Applicant

-Kespondents

ORDER (QraS'i

Hftn'bls Shrl V-K.-fVla!otra. Vlee Chairman m

Learned counsel of applicant stated that respondents have complied mih

directions of this court. As such, these proceedings are dropped and noiiues to

the respondents are discharged with liberty to the applicant to resort to legal

proceedings in case he Is aggrieved still.

(Moktsh Kumar Gupta)
Member (J)

cc.

fV.K. Majotra)
Vice Ctiatr??ian (A)


